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(d) if so, whether Goverotneot propose 
to enhance the allocated amount for the 
State 7

T H E  M IN IST E R  O F  STATE O F TH E 
M IN IS T R Y  O F  S U R F A C E  T R A N S P O R T  
(SHRT RAJESH PILOT) : (•) Two state­
ment* indfcatiDg the Statewjse/Unioo Terri- 
tory*wi<e final atlotment and the am ount 
utilised for the construction and nnaintenance 
of  National Highways during the Sixth Plan 
are laid 00 the Table of  the House.

(Placed in Library. 5ee No. L T - 4 0 3 4 /8 7 .)

(b) Detaili  indicated below :

Y e a r

1985*86  

1986  87

Amoumf a tla tt^ d j  

a llo c a tfd  fo r the  

C o^itrvtction o f  

S utioftal High-

1837 82

2 2 5 0 ,0 0
(allocatioo)

(/?/. in fak ht)

Amount released  

fo f  the repair S. 

m atntrnarK e o f  

S a tiv  na / High - 

ways

5 2 6 .62

6 4 3 .8 5

(c) and (d). The fundi demanded by 
the State Ooverr^meni during 1 9 8 6 -h ?  have 
been fully provided

r>eclara((oB af Natfoiuil Htghwayi (n 
A»dhr« Pradctb

3459. S H R f V. SO B H A N A O R E E -
SWARA RAO : 

SHRI BHATTAM SRJRAM A
M U R T Y  :

Will the Minister of SU R FA C E  T R A N S ­
PORT be pleased to state ;

(a) the particulars of  length of roads 
added to National  Highways during Fifth 
and Sixth Plans io A ndhra  Pradesh and 
other States;

(b) (he list o f  roads proposed by 
Government of  Andhra Pradesh 10 be added 
to the National Highways;

(c) since how long these proposals are 
pending before the Union Government and 
the  reasons for such Jong penfJency thcrefcr; 
and

(d) the likely date by >^hich these 
proposals are to be accepted by Union 
Gov*ernmeni 7

T H E  M INISTER O F STATE O F  TH E 
M IN IST R Y  O F  St^’RFA CE T R A N SP O R T  
(SHRI RAJESH PILOT} : (a) N o  road was 
declared as National Highway during the 
Fifth and Sixth Plans in Andhra  Pradesh- 
Stalements I and II giving the requisite 
details in respect of other States are given 
below.

(b) to (d). The G overrm en t of Andhra 
Pradesh have from time to lime requested 
for cUssifying certain State Koads as 
National High>fc«>t. In March. 1985 .  the 
Chief Minister reccm ncndcd  ten proposals 
as per list given.in statement III, measurirg  
a length of 3 .122 Kms. for declaring as 
National Highways However, owing to 
meagre allocation of  funds under the Ccntr«l 
Sector R oads  Programme during 7th Five 
'^'ear Plan, it is not possible at present to 
declare these roads us N a t io ra l  Highways. 
This po^iii< n has since l'>een communicaied 
10 the State Government.

SutemeDt-1

O e ta iii  o f  length added (o A'iafioaa/ H ighw ayf system  during Sth Five Year

P lan  p tru fd

SI. No.

\ .

2,

N K . N o.

IB 

17

Route of  National Highway Length in Kms.

Batotc-Doda-Ki&htwar in J & K.

Realignment of  N .H . N o. 17 
beyond Calicut to Edapally in 
Kerala

107

51

Total 158 Kms.
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Stmtcment-ll

D etails o f  length added to N ational Highway* during the 6th Five Year Flan period

S. N o. N .H . No. Route of Nottooal Highway

K

2.
3.

5.

6.
7.

8. 

9.

10.

31C

51

52

52A

53

54  

12

45A

4B

56

Latent Road in West Bengal and Assam  
«

PaikaO’Tura-Dalu in Assam and Meghalaya

Biahata-Charali'Terpuf-Bander Dewa-Norih Lakhimpur- 

Passighat-Tezu* Sitapani-Saikeaghat

Road link to Itaoagar from Bander Dewa on 
NH . No. 52 in Assam

Badarpur>Silchar<Jirighat>Imphal in Assam and Manipur. 

Silchar*Ai?wal>Lunglai in Assam and Mizoram

Extension o f N H .  N o 12 from Jaipur to BUora in 

Rajasthan and Madhya Prade%h

Link to Pondicherry (VcUupuram :o Pondicherry)

In Tamil Nadu and Pondicherry

Panvcl Uran near N h iva  Sbeva Port Complex (Bombay) 
in Maharashtra

Lucknow-Jagdishpur-Sultanpur^Jaunpur'Varanasi in U.P.

Total :

Length 
in Kms.

235

149

850

25

320

413

466

40

27

:n 5

2810

St«tcnent-!II

Details o f  the roads forwarded by the Andhra Pradfih Government fo r

being classified as N ational Highways

S. No- Name of the road Total length 
in Kms.*

1.

2.
3.

4.

5.

Vijayawada to Machilipatnam
m

Ncllore to'Hubli via Gooty

Kakinada to Jag)dalpur via Rajahmundry.
Bhadrachalam and Venkatapuram

Hyderabad to Venkatapuram via Warangal, Nagaram

Nizambad to Jagadalpur via Jagtial-P^lda^alli-Manthanl 
god Bhopalgpatoain

70
*

370

360
*

2 6 0

280

i
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1

6 .

7,

8 /

9.

10.

Ongole to Raicbur via Giddalur*NandyaI>Kuroool-Uppal
* *

Chittoor to BbaJrachalam via Cuddapab-Markapur*
M acber U* Nagarj una tagar - K haixuna m

Hyderabad (o Chandrapur via ICanmoagar-Manchenyal 
coDoectiDg N .H . IV and N .H . VII

Bhadr«chalam*Chiotur-SilcrU'Cbiatapally-Paderu-Araku*

Vijayanagaram*F»]akonda and Shkakulam oo N .H . V

Naidupci'Tirupaibi-Chitioor conoecting N H . V & N .H . IV

340

6 8 0

3 32

400

130

T o u l 3222

A6%tr%€ efTcct of oier it%e of Antibiotics

1460. OK. H. I. SH A ILrH  : Will the 
Miniucr of H t A lT H  A N D  FAMU.Y  
WELf ARF be pleased to itate :

(a' whether the cner-uibe of antibiotics is 

kiiding lo (he |r«>«ih of drug re\i«t»ni 

orfAnitnit in ihe human body as per latest 
studies made.

(b) whether the medj:al profession 
sufTert from a lack o f information on cuireni 
drug usage and for many of ihem almost 
ihe only source is the medical representatives 
whose only concern is lo tnatkct ihcir parti­
cular brand of drugs unmindful o f the 
adverse drug reactions;

(c  ̂ whether according to the Health 
Action International at least I 8 per ccnt of  
the antibiotics marketed India do not figures 
on the WHO Ittt of essential drugs and the 
availability of an unneco&arily \^ide range 
together with the multiplicity of btand nan>es 
make coriect prescribing more dtflkult; and

(d) if >o. what action is being taken to 
prevent misuse of the^e drugs 7

THE MINISTER OF STATF IN 
THB M INISTRY OF HEALTH A N D  
FAMILY W ELFARb (K UM ARI SAROJ 
K H A P A R D E ): (a> Impiopcr and indiscri* 
minate use o f antiMotics can lead to tl ê 
growth of drug retisiancx orgunism in the 
human body.

(b) This is not true. Qualified nnedical 
perionnal are fully aware o f all aspects of  
tiK drug use. They are fully trained oo the 
subject.

(c) V\ HO*s list o f essential drugs 
Technical Report Scries No. 722  of 1985  
docs not cover all drugs under each thera* 
peutic group including antibiotics which are 
marketed not only in India but also in deve> 
loped countries. While antibiotics figuring in 
W HO’s list of essential drugs cons^idered as 
needs of majority of the population the other 
antibiotics moving in the market would be 
also useful for vulnerable population, the 
infections of whose do not respond to ibe 
antibiolici figuring in the W'HO't hst of 
essential drugs.

(d) The various measures Goveinment 
have tiken to prevent misuse o f antibiotics 
are :

(i) All antibiotics are required to be 
sold against the prescription of 
Registered Medical Practitioner 
only and the violation of this 
condition it punishable under the 
Drugs and Cosmetics Act;

(ii) In Oovernment Medical Colleges, the 
ha2»fds of indiscriminate use and 
its consequences arc taught in the 
Department o f Pharmacology so 
that the medical students on gradu­
ation Medicine are fully aware o l  
all aspects of antibiotics use;




